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Dated : 28" October, 2024
To

The Election Commission of India
Nirvachan Sadan,

Ashoka Road,

New Deihi — 110001

Subject : Contribution Report — 56/Electoral Trust/2014/PPEMS/11

Dear Sir,

We are enclosing nerewith the Annual Report of contrii:utions received by the trust and donations given
to political parties. This report is in the format prescribed by the Commissioner.

1. Annexure — Report including part A, B, Cand D.

2. Copy of the Audit Report in form 10 BC under Rule 17 CA of the Income Tax Act, 1961.
3. Compliance certificates from the Corporate donors.

4, Softcopy of the above on a Pen Drive.

Kindly acknowledge receipt.

Thanking you,
Yours\faithfuily,

Ivlukul Goyai
Director

Encl. As above

Registered Office : G-15, Hans Bawan, 1 Bahadurshah Zafar Marg, New Delhi-110 002
Phone : +91 11 43518668 Email : mukgan@mgca.co.in
CIN U93000DL2013NPL259599
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Annexure
(See Para 2 of the ECI's direction vide it's letter No. 56/Electoral Trust/2014/PPEMS dated 6th June2014)

[This report should be filed with the Election Commission of India before the due date for furnishing of
Return of Income of the Electoral Trusts for the relevant Assessment Year]

PART - A

1. Name and address of the Electoral Trust: Prudent Electoral Trust
G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg,
New Delhi - 110002

2.Date of approval by CBDT and period for which approved: 19" December, 2013 valid for assessment
years 2014-15 to 2016-17. Renewed on 10" June , 2022 valid for assessment years 2023-24 to 2025-26.

3. Permanent Account Number (PAN): AATCS7744K

4. Income Tax Ward/Circle where the audit report in Form No. 10BC is submitted by the electoral trust
in compliance with Rule 17CA of Income-tax Rules, 1962 filed:- Circle 1(1), Exemption, New Delhi.

5. (a) Financial year for which the contribution report is being submitted: 2023-24

6. Abstract of Donations

S.No. Description Total amount ( In Rupees )
for the financial year
(i) Total contributions received from all sources
permissible under Rule 17CA of Income Tax 10,75,71,75,335
Rule 1962
(ii) Total donations paid/disbursed to the political 10,75,68,75,335
parties

7. Where the contributor is a company, the conditions laid down under section 293,4. of the Companies
Act, 1956 (1 of 1956) have been complied with by each company; and the certificate to this effect
obtained from each company is annexed as per the enclosed list of such companies.
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PRUDENT ELECTORAL TRUST. SARLEE
Details of Contributions received in the financial year 2023-24
Name and complete address of the person/company/entity PAN CONTRIBUTION CHEQUE / UTR NO. BANK NAME AND
making contribution RECEIVED DATE BRANCH
1 RPSG VENTURES LIMITED AAICR1474) 5,00,00,000 |UTR NO. ICICR520230400610224 4.4.23 HDFC BANK
2 RPSG VENTURES LIMITED AAICR1474) 5,00,00,000 [UTR NO. ICICR52023041100301268 11.4.23 HDFC BANK
3 WAISL LIMITED AAACWS002D 5,00,00,000 |UTR '00030310015639 17.4.23 HDFC BANK
4 KMC CONSTRUCTIONS LTD AABCK64838 5,00,00,000 |Chq No. 034984 18.4.23 UNION BANK
OF INDIA
S HALDIA ENERGY LTD AABCR2530A 10,00,00, 000 [RTGS 18.4.23
KMC CONSTRUCTIONS LTD AABCK64838 5,00,00,000 |Chg No. 034985 26.4.23 UNION BANK
OF INDIA
7 SPECIAL ENGINEERING SERVICES LTD AAECS2320N 11,00,000 |Chq No. 006269 155.23 HODFC BANK
BAPUNA ALCOBREW PVT LTD AAACG6258K 1,25,00,000 |UTR IBKLR92023051000055521 10.5.23 IDBI BANK
MEGHA ENGINEERING & INFRASTRUCTURES LIMITED AAECM7627A 25,00,00,000 |UTR UBINH23140769025 20.5.23 UNION BANK
OF INDIA
WESTERN UP POWER TRANSMISSION CO LTD AAACWS8989P 25,00,00,000 |UTR 'SBINRS2023052451201545 245.23 STATE BANK OF INDIA
UNIPRO TECHNO INFRA PVT LTD AABCU1732D 1,00,00,000 |Chq No. 004283 24.5.23 HDFC BANK
BAPUNA ALCOBREW PVT LTD AAACGH258K 2,00,00,000 [UTR IBKLR92023062600011914 26.6.23 1DBI BANK
RAMANAGARAM ENTERPISES PRIVATE LIMITED AABCV6386N 10,00,00,000 |UTR ICICR5202306260037899 26.6.23 ICICI BANK
HEG LTD AAACH6184K 5,00,00,000 {Chg No. 408473 5.7.23 HDFC BANK
HEG LTD AAACH6184K 1,00,000 |Chg No. 408474 5.7.23 HDFC BANK
KCR ENERPRISES LLP AAQFK1335C 5,00,00,000 |UTR ICICR52023070700355452 7.7.23 ICICI BANK
'UTR ICICR52023070700356267
‘UTR ICICRS2023070700356024
'UTR ICICR52023070700355052
\UTR ICICR52023070700354679
| LABS HYDERABAD TECHNOLOGY CENTRE PVT LTD AABCI1166K 5,00,00,000 |UTR 'SBINR52023070759629807 7.7.23 STATE BANK OF INDIA
|BAPUNA ALCOBREW PVT LTD AAACG6258K 2,00,00,000 |UTR IBLK92023072400046415 24.7.23 IDBI BANK
GMR HOSPITALITY & RETAIL LTD AADCG2928F 5,00,00,000 |UTR UTIBR52023080200211098 2.8.23 AXIS BANK
GMR HOSPITALITY & RETAIL LTD. AADCG2928F 4,00,00,000 |UTR UTIBR52023081100279906 11.8.23 AXIS BANK
DELH! AIRPORT PARKING SERVICES PVT LTD AADCD3432B 1,50,00,000 [RTGS/ICICR42023081100528894/HDFC0O000003 11.8.23 ICICI BANK
MAGNUS PROPERTIES PVT LTD AADCM7520M 4,00,00,000 |001872 30.8.23 HDFC BANK
BAPUNA ALCOBREW PVT LTD AAACG6258K 2,00,00,000 |UTR IBLK92023090500055385 5.9.23 IDBI BANK
VINDHYACHAL DISTILLERIES PVT LTD AAACVB470C 1,00,00,000 |UTR ICICR5202309000800954 20.9.23 ICICI BANK
JAGPIN BREWERIES AAACIZ312R 1,00,00,000 [SBIUTR 9.10.23 STATE BANK OF INDIA
HEG LTD AAACHB184K 1,40,00,000 |RTGS 9.10.23 HDFC BANK
HEG LTD AAACH6184K 40,000 |408476 9.10.23 HDFC BANK
BAPUNA ALCOBREW PVT LTD AAACGE258K 1,50,00,000 |UTR IBKLR92023101100040553 11.10.23 IDBI BANK
HEG LTD AAACH6184K 3,00,00,000 |RTGS 11.10.23 HDFC BANK
HEG LTD AAACH6184K 60,000 [408478 11.10.23 HDFC BANK
BHARTI AIRTEL LTD AAACB2894G 5,00,00,000 (310132758711 13.10.23 HDFC BANK
SCORPIO BIOSOLUTIONS PRIVATE LIMITED AAFCS3606L 5,00,00,000 |ICICR52023101800273980 18.10.23 ICICI BANK
ICICR52023101800274646
ICICR52023101800276190
ICICR52023101800275405
ICICR52023101800276644
MAGNUS PROPERTIES PVT LTD AADCM7520M |  2,40,00,000 [001943 26.10.23 HDFC BANK
TANJORE POWER LTD AACCA4297N 10,00,00,000 9.11.23 UNION BANK
‘UBINR22023110901305284 OF INDIA
TANJORE POWER LTD AACCA4297N 10,00,00,000 14.11.23 UNION BANK
'UBINR22023111401491726 OF INDIA
VINDHYACHAL DISTILLERIES PVT LTD AAACV8470C 1,00,00,000 |ICICRS2023110700674534 7.11.23 ICICi BANK
KCR ENERPRISES LLP AAQFK1335C 5,00,00,000 |ICICRS2023111800571344 18.11.23 ICICI BANK
SCORPIO BIOSOLUTIONS PRIVATE LIMITED AAFCS3606L 5,00,00,000 |ICICR52023112100693337 21.11.23 ICICI BANK
CICR52023112100693976
ICICR52023112100694455
ICICR52023112100695233
ICICR52023112100695815
OASIS DISTILLERIES LTD AAACO3509R 75,00,000 |SBINR12023112285496271 22.11.23 STATE BANK OF INDIA
BAPUNA ALCOBREW PVT LTD AAACGH258K 1,50,00,000 |IBKLR92023101100040553 20.12.23 IDBI BANK
ARCELORMITTAL NIPPON STEEL INDIA LTD AAACE1741P 75,00,00,000 [SBINRS2024010694367942 6.1.24 STATE BANK OF INDIA
'SBINR52024010694368571
MAGNUS PROPERTIES PVT LTD AADCM7520M 2,15,00,000 |Cheque No. 001986 29.1.24 HDFC BANK
BAPUNA ALCOBREW PVT LTD AAACGE258K 1,50,00,000 |IBKLR92024012900032176 29.1.24 IDBI BANK
DLF LTD AAACD3494N 50,00,000 |CMS3905402463 7.2.24
GMR AIR CARGO & AEROSPACE ENGG LTD AACCD8269K 10,00,00,000 |A25PUC7HDjqG-IN 14.2.24 HSBC BANK
GMR HYDERABAD AEROTROPOLIS LIMITED AACCGS224F 3,00,00,000 |ICICRS2024021500678900 15.2.24 ICICI BANK
ARCELORMITTAL NIPPON STEEL INDIA LTD AAACE1741P 25,00,00,000 |SBINRS2024022604818243 26.2.24 STATE BANK OF INDIA
GENEXT HARDWARE & PARKS PVT LTD AACCGS567F 5,50,00,000 |UTIBRS20240304003664707 4.3.2024 Axis Bank
GENEXT HARDWARE & PARKS PVT LTD AACCGS567F 9,50,00,000 |UTIBR520240305003663821 5.3.2024 Axis Bank
RAMCO IND LTD AAACR5284) 2,50,00,000 |FT-99990310015640 7.3.2024 HDFC Bank
TVS MOTOR COMPANY LIMITED AAACS7032B 25,00,00,000 [SBINR52024031107754208 113.2024 State Bank of India
DCM SHRIRAM LIMITED AAACDO0S7R 7,50,00,000 |403113469311 11.3.2024 HDFC Bank
ALEMBIC PHARMACEUTICALS LIMITED AAICAS591M 4,00,00,000 |025894 7.3.2024 HDFC Bank
DLFLTD AAACD3494N 40,00,00,000 |ICICR52024031200623151 12.3.2024 ICICI BANK
DLFLTD AAACD3494N 40,00,00,000 [ICICR52024031200623313 123.2024 ICICI BANK
DLFLTD AAACD3494N 19,50,00,000 |ICICRS2024031200623474 12.3.2024 ICICI BANK
TORRENT POWER LIMITED AACCT0294) 10,00,00,000 |BARBR22024031420246627 14 3.2024 BANK OF BARODA
MAHABIR PRASAD GUPTA ACCPGS357L 75,00,000 |Cheque 0525 14.3.2024
VIKAS GUPTA AEBPGA4811L 25,00,000 |Cheque 0698 14.3.2024
ARUNACHAL PD. POWER CORP. LTD AAHCAT76658 1,96,00,000 |ICICR520240314007006173 14.3.2024 ICICI BANK
HILLTD AAACH2676Q 3,00,00,000 403137970817 14.3.2024
HIL LTD ADMIN AAACH2676Q 25,000 |403138681443 14.3.2024
INDORAMA INDIA PRIVATE LIMITED AAECI6388L 10,000 |08110P4132821879 15.3.2024
HETERO LABS LTD AAACHS506R 50,00,00,000 |SBINR12024031609347775 16.3.2024 State Bank of India
SBINR12024031609347786
SBINR12024031609347740
SBINR12024031609347776
SBINR12024031609347801
SBINR12024031609347780
SBINR12024031609347821
SBINR12024031609347822
SBINR12024031609347823
SRINR1202403160934787S
GMR HYD AVIATION SEZ. LTD AADCG2635F 40,00,000 |HSBCR220240318240663043 18.3.2024 HSBC BANK
LAQSHYA HYD AIRPORT MEDIA PVT LTD AABCL3925F 50,00,000 |982085 18.3.2024
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67 __|MEDHA SERVO DRIVES PVT LTD AABCM3917A 10,00,00,000 |SBINRS20240318096114940 18.3.2024 State Bank of India
68 |INDORAMA INDIA PVT LTD AAECI6388L 9,99,90,000 |DBSSR520240318043337624 18.3.2024 DBS Bank
69 |TITAGARH RAIL SYSTEMS LTD AABCT1377P 4,50,00,000 |Cheque No. 000103 09.03.2024 HDFC Bank
70 __|TVS MOTOR COMPANY LIMITED AAACS70328 15,00,00,000 |SBINR520240319099995072 19.3.2024 State Bank of India
71 |DELHI DUTY FREE SERVICE PVT LTD AADCD2518C 10,00,00,000 |ICICIH18152869034 19.3.2024 ICICI BANK
72 |TORRENT PHARMACEUTICALS LIMITED AAACTS5456A 7,50,00,000 |403195989803 19.3.2024
73 |TORRENT POWER LIMITED AACCT0294) 1,50,00,000 |BARBR520240319009118274 19.3.2024 BANK OF BARODA
74 |CIPLALTD AAACC14508 35,17,50,000 |HSBCR220240320240999731 20.3.2024 HSBC BANK
75  |TVS CREDIT SERVICES LIMITED AADCT0724A 10,00,00,000 {0000403207158332 20.3.2024
207158333
0000403207158334
0000403207158335
0000403207158336
0000403207158337
0000403207158324
0000403207158325
0000403207158326
0000403207158327
0000403207158328
0000403207158329
0000403207158330
0000403207158331
76 |GMR AIRPORT DEVELOPERS LTD AADCG2636G 2,10,00,000 |ICICIR220240320023888315 20.3.2024
77 __|GMMCO LIMITED AABCG0949C 4,00,00,000 403208002560 20.3.2024
78 |GMMCO LIMITED - ADMIN AABCG0949C 25,000 |403208061904 20.3.2024
79 |JANINA MARINE PROPERTIES LLP ( GMR) AARFI3626N 10,00,00,000 |SBINR120240320102779569 20.3.2024 State Bank of India
SBINR120240320102779568
SBINR120240320102779572
SBINR120240320102779567
SBINR120240320102779570
80  [JITVAN LAND LLP (GMR ) AARFJ3627P 5,00,00,000 |SBINR120240320102882604 20.3.2024 State Bank of India
SBINR120240320102882593
SBINR120240320102882603
81 _ |ORIENT CEMENT LTD AABCOS5420A 3,00,00,000 |403219714657 21.3.2024
82 |ORIENT CEMENT LTD - ADMIN AABCOS5420A 25,000 1403219717155 21.3.2024
83 |CIPLALTD AAACC14508 4,02,00,000 |HSBCR2202403222441335166 22.3.2024 HSBC BANK
84 |MBPOWER ( MADHYA PRADESH ) LIMITED AAFCME698A 7,00,00,000 |SBINR520240322107662883 22.3.2024 State Bank of India
85 [DIVIS LABORATORIES LIMIED AAACD6745) 20,00,00,000 |SBINRS20240322107998061 22.3.2024 State Bank of India
86 |INDIAN METAL AND FERRO ALLOYS LTD AAACIA818F 9,00,00,000 |ICICR420240322005449221 22.3.2024 ICICI BANK
87 _ |HETERO HEALTHCARE LTD AABCH6890D 5,00,00,000 |Cheque No. 253112 22.3.2024 Axis Bank
88 |GLOBAL IVY VENTURES LLP AAOFG5772D 10,00,00,000 |KKBKR520240326006331681 26.3.2024 Kotak Mahindra Bank
89 |NATIONAL ENGG. IND LTD AAACNIIEIL 3,00,00,000 |IBKLR920240326000556122 26.3.2024 I1DBI BANK
90 ,ﬂAT\ONAL ENGG. IND LTD AAACN9I969L 25,000 |IBKLR240326806297 26.3.2024 IDBI BANK
91 |JB CHEMICAL PHARMACUTICALS LTD AAACI1482G 7,00,00,000 | UTIBR720240324000003031 24.3.2024 Axis Bank
92 |CESCLTD AABCC2903N 60,00,00,000 |ICICR520240326006777455 26.3.2024 ICICI BANK
'ICICR520240326006777247
93 |JUBILANT INGREVIA AAECI6722D 6,25,00,000 |ICICRS202403260006881629 26.3.2024 ICICI BANK
94  |MAATHA PROJECTS LLP AAZFMA4891Q 45,00,00,000 |SBINRS20240326114447547 26.3.2024 State Bank of India
SBINR520240326114448045
SBINR520240326114449617
SBINRS520240326114551723
SBINR520240326114552401
SBINR520240326114664677
SBINR520240326114664692
SBINR520240326114665447
SBINRS20240326114665896
95  |GADE VAMSI VARDHAN REDDY AQAPVA42008 3,50,00,000 |UBINR220240326011228297 26.3.2024 Union Bank of India
UBINR220240326011229203
UBINR220240326011229616
96 (VENKATESWARA RAO HARSHITHA ENG. ENT ! PROP.) ANJPS2335Q 3,24,99,999 |YESBR520240326505888395 26.3.2024 Yes Bank
YESBR520240326505888067
YESBRS520240326505887944
97 |PEKET] SATYANARAYAN REDDYSN FABRICATORS | PROP.) AVRPP8108L 4,50,00,000 {0000000000000806 26.3.2024
0000000000000803
'0000000000000805
'0000000000000804
98  [RANJITH KUMAR REDDY KOTHURRAGHAVENDRA INDUSTRIES BIIPK2363N 3,00,00,000 |KKBKRS20240326007445740 26.3.2024 Kotak Mahindra Bank
99  |G. SUSHEELA CONSTRUCTION CNQPG6158) 3,55,00,000 |UBINR220240326011449610 26.3.2024 Union Bank of India
UBINR220240326011551452
UBINR220240326011552072
100 |MR. HANUMA REDDY GADESRI SRINIVASA CONSTRUCTION BMRPG5866Q 3,60,00,000 |‘0000001328650691 26.3.2024 Union Bank of India
UBINR220240326011553769
UBINR220240326011555805
101 |CHAMBAL FERTILISERS AND CHEMICALS LTD AAACCI762A 25,00,00,000 (352838 27.3.2024
102 |APOLLO TYRES LTD AAACAG990Q 50,00,00,000 |ICICR520240327006998964 27.3.2024 ICICI BANK
ICICR520240327006399117
103 |NEXTRA DATA LTD AAECN3926D 15,45,00,000 |403265746943 26.3.2024
104 |BHARTIAIRTELLTD AAACBB917G 6,06,50,000 |403265743201 26.3.2024
105 |JUBILANT FOOD WORKS LTD AABCD1821C 6,25,00,000 |403265737711 26.3.2024
106 |RANJITH KUMAR REDDY KOTHURRAGHAVENDRA INDUSTRIES BJIPK2363N 2,20,00,000 |KKBKRS20240327009117544 27.3.2024 Kotak Mahindra Bank
107 _|BHARTI TELEMEDIA LTD AADCBO147R 2,48,50,000 |403265746357 26.3.2024
108 |OM SRI VENKATESWARA CONSTRUCTION AAEF02480L 1,00,00,000 |UBINR220240327012007862 27.3.2024 Union Bank of India
UBINR220240328013228199
UBINR220240328013227737
109 |GMR HYD AVIATION SEZ. LTD AADCG2635F 4,00,000 |HSBCR220240327241990567 27.3.2024 HSBC BANK
110 |SASHI RAM INFRASTRUCTURE ABMFSS5050K 45,00,000 |ICICR220240327024884610 27.3.2024 ICICI BANK
111 |SASHI RAM INFRASTRUCTURE ABMFS5050K 45,00,000 |ICICR220240327024884877 27.3.2024 ICICI BANK
112 |BODASU SUDHAKAR BDGPB8159M 1,00,00,000 [SBINR520240327117551469 27.3.2024 State Bank of India
SBINRS20240327117558068
113 |KONDA RAMESH REDDY AFVPK9477M 1,00,00,000 |UBINR220240327013113507 27.3.2024 Union Bank of India
UBINR220240327013113544
114 |MAATHA PROJECTS LLP AAZFM4891Q 30,00,00,000 |SBINR520240327118113563 27.3.2024 State Bank of India
SBINR520240327118114015
SBINR520240327118114318
SBINR520240327118115094
SBINR520240327118115476
SBINR520240327118116325
115 |K CHEENAKESAVA REDDY AUWPK8947L 50,000 [000U4088116166836 28.3.2024
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10,75,71,75,335

116  |K CHEENAKESAVA REDDY AUWPKB947L 10,00,000 [SBIN324088725980 28.3.2024 State Bank of India
117 | K CHEENAKESAVA REDDY AUWPK8947L 9,50,000 |SBIN324088729768 28.3.2024 State Bank of India
118 | D SARASWATHI GYAPSS367A 9,50,000 |UBINR220240328013440478 28.3.2024
119 |D SARASWATHI GYAPSS367A 9,50,000 |UBINR220240328013440577 28.3.2024
120 |SASHI RAM INFRASTRUCTURE ABMFS5050K 45,00,000 |ICICR220240328024999163 28.3.2024
121 |SASHI RAM INFRASTRUCTURE ABMFS5050K 45,00,000 |ICICR220240328024999365 28.3.2024 ICICI BANK
122 |SASHI RAM INFRASTRUCTURE ABMFSS050K 45,00,000 |ICICR220240328025004774 28.3.2024 ICICI BANK
123 |SASHI RAM INFRASTRUCTURE ABMFS5050K 45,00,000 |ICICR220240328025004775 28.3.2024 ICICI BANK
124 [P SRINIWASULA REDDY AXQPP3810L 20,00,000 [CNRBRS520240328770554193 28.3.2024 Canara Bank
125 |ALAKUNTA RAMANAVISHANKSA! ENTERPRISES CFQPR8248C 9,00,000 |UBINH24088342608 28.3.2024 Union Bank of India
126 |ALAKUNTA RAMANAVISHANKSA| ENTERPRISES CFQPR8248C 9,00,000 |UBINH24088343177 28.3.2024 Union Bank of India
127 |ALAKUNTA RAMANAVISHANKSAI ENTERPRISES CFQPR8248C 3,00,000 |UBINH24088343811 28.3.2024
128 |VEMIREDDY RAMANA REDDY ARFPRO106E 20,00,000 |UBINR22024032801350839 28.3.2024 Union Bank of India
129 |VISHWA CONSTRUCTION - PARTNERSHIP AAMFV1079L 40,00,000 |IDIBR520240328382663369 28.3.2024 INDIAN BANK
130 |Y NITYANAND REDDY ALDPNO179K 11,00,000 |IBKLR920240328000006494 28.3.2024 1DBI BANK
131 |Y NITYANAND REDDY ALDPN0179K 9,00,000 |IBKLR920240328000006907 28.3.2024 IDBI BANK
132 |VISHWA CONSTRUCTION - PARTNERSHIP AAMFV1079L 15,00,000 |IDIBR52024032838266509 28.3.2024 INDIAN BANK
133 |GARIGELA RAJAM AHIPG1958R 8,99,953 |SBINR520240328120229360 28.3.2024 State Bank of India
134 |GARIGELA RAJAM AHIPG1958R 8,99,953 |SBINR520240328120331262 28.3.2024 State Bank of India
135 |GARIGELA RAIAM AHIPG1958R 8,99,953 |SBINRS520240328120332998 28.3.2024 State Bank of India
136 |GARIGELA RAJAM AHIPG1958R 2,99,977 |SBINR520240328120334659 28.3.2024 State Bank of India
137 |RAKESH CHAURASIYAR K PAINTING CO. AMRPCS762E 40,00,000 |IDIBR520240328382669207 28.3.2024 INDIAN BANK
138 [RAKESH CHAURASIYAR K PAINTING CO. AMRPCS762E 30,00,000 |IDIBR520240328382669312 28.3.2024 INDIAN BANK
139 |RAKESH CHAURASIYAR K PAINTING CO. AMRPCS762E 30,00,000 (IDIBRS20240328382669397 28.3.2024 INDIAN BANK
140 | TNR CONSTRUCTIONS AALFT0799A 1,50,00,000 |UBINR220240328013880001 28.3.2024 Union Bank of India
141 |VISHWA CONSTRUCTION - PARTNERSHIP AAMFV1079L 5,00,000 |BARBRS 20240328009774960 28.3.2024 BANK OF BARODA
142 |RUDRIKA CONSTRUCTIONS ALGPK0410P 75,00,000 |0000000000000474 28.3.2024
143 [RANJITH KUMAR REDDY KOTHURRAGHAVENDRA INDUSTRIES BJIPK2363N 1,00,00,000 |KKBKRS 20240328009113756 28.3.2024 Kotak Mahindra Bank
144 |VISHWA CONSTRUCTION - PARTNERSHIP AAMFV1079L 30,00,000 [UBINR220240328014004827 28.3.2024 Union Bank of India
145 |RAISHREE INFRA ABCFRE726R 77,95,000 |0000000000000202 28.3.2024

e
146 |RAJSHREE INFRA ABCFR6726R 72,05,000 |0000000000000201 28.3.2024
147 |RAJSHREE INFRA ABCFR6726R 74,50,000 |0000000000000199 28.3.2024
148 [REVATHI NANDATHE GLASS WALL AXEPN9138K 72,00,000 |UTIBR520240328003771044 28.3.2024 Axis Bank
149 |REVATHI NANDATHE GLASS WALL AXEPN9138K 78,00,000 |UTIBR520240328003771902 28.3.2024 Axis Bank
150 |GODARA INFRATECH & POWER INDUSTRIES AAIFG1247R 70,00,000 [0000000604679837 28.3.2024
151 |GODARA INFRATECH & POWER INDUSTRIES AAIFG1247R 69,00,000 |0000000604713893 28.3.2024
152 |GODARA INFRATECH & POWER INDUSTRIES AAIFG1247R 84,75,500 |0000000604812185 28.3.2024
153 |AQUAPHARM CHEMICALS PVT LTD AAECA7014R 10,00,00,000 |UBINR220240328014552636 28.3.2024 Union Bank of India
154 |OM SRI VENKATESWARA CONSTRUCTIONREFER 60 AAEFO2480L 50,00,000 1333640670 30.3.2024
155 |MARUTI SUZUKI INDIA LTD AAACMO829Q 60,00,00,000 |RTGS 30.3.2024
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PRUDENT ELECTORAL TRUST.
Details of Donation made by the Electoral Trust to Political Parties in the financial year 2023-24

PART C

Sl. No. Name of the Political Party Registration Number Bemanent Amoun.t Distributed Date Shieque Drawn on
Account Number (in Rs.) No.
Building ,
1 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 4,00,00,000 | 16.08.2023 000620 26, KG Marg, New
2 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 5,00,00,000 | 20.10.2023 000005 -do-
3 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-I1 dt.10.3.2014 AAABIO447H 2,40,00,000 | 28.10.2023 000007 -do-
4 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 5,00,00,000 | 15.11.2023 000012 -do-
5 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-11 dt.10.3.2014 AAABIO447H 5,00,00,000 | 15.11.2023 000013 -do-
6 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABI0447H 5,00,00,000 | 20.11.2023 000015 -do-
7 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 10,00,00,000 | 08.01.2024 000021 -do-
8 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 2,15,00,000 | 31.01.2024 000023 -do-
5 ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-I1 dt.10.3.2014 AAABIO447H 50,00,00,000 | 19.03.2024 000037 -do-
10  [ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-I1 dt.10.3.2014 AAABIO447H 19,02,00,000 | 23.03.2024 000045 -do-
11  |ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 20,00,00,000 | 27.03.2024 000048 -do-
12 |ALL INDIA CONGRESS COMMITTEE ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 22,43,25,335 | 30.03.2024 000055 -do-
13 [ALL INDIA CONGRESS COMMITTEE - MP ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 1,40,00,000 | 10.10.2023 000001 -do-
14  |ALL INDIA CONGRESS COMMITTEE - MP ECI LETTER NO 56/2014/PPS-Il dt.10.3.2014 AAABIO447H 5,00,00,000 | 14.10.2023 000004 -do-
15  |[BHARAT RASHTRA SAMITHI 56/03/2018/PPS-Il dt. 9.12.2022 AAABT2290F 5,00,00,000 | 06.04.2023 000498 -do-
16  |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-II dt. 9.12.2022 AAABT2290F 5,00,00,000 | 12.04.2023 000499 -do-
17  |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-II dt. 9.12.2022 AAABT2290F 5,00,00,000 | 20.04.2023 000500 -do-
18  |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-II dt. 9.12.2022 AAABT2290F 10,00,00,000 | 21.04.2023 000602 -do-
19  [BHARAT RASHTRA SAMITHI 56/03/2018/PPS-Il dt. 9.12.2022 AAABT2290F 5,00,00,000 | 24.04.2023 000603 -do-
20 |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-Il dt. 9.12.2022 AAABT2290F 5,00,00,000 | 03.05.2023 000604 -do-
21 |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-II dt. 9.12.2022 AAABT2290F 25,00,00,000 | 22.05.2023 000606 -do-
22  |BHARAT RASHTRA SAMITHI 56/03/2018/PPS-Il dt. 9.12.2022 AAABT2290F 25,00,00,000 | 25.05.2023 000609 -do-
23 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 11,00,000 | 17.05.2023 000605 -do-
24  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,25,00,000 | 22.05.2023 000607 -do-
25  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,00,00,000 | 05.06.2023 000610 -do-
26 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 2,00,00,000 | 06.07.2023 000613 -do-
27  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 5,00,00,000 | 06.07.2023 000614 -do-
28 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 2,00,00,000 | 26.07.2023 000616 -do-
29  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 2,50,00,000 | 04.08.2023 000618 -do-
30 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 3,00,00,000 | 16.08.2023 000619 -do-
31 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 3,00,00,000 | 31.08.2023 000621 -do-
32 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,50,00,000 | 11.10.2023 000002 -do-
33 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,00,00,000 | 31.10.2023 000008 -do-
34 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 10,00,00,000 | 10.11.2023 000009 -do-
35 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,00,00,000 | 17.11.2023 000014 -do-
36 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 5,00,00,000 | 22.11.2023 000016 -do-
37 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,50,00,000 | 27.12.2023 000623 -do-
38 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 65,00,00,000 | 08.01.2024 000020 -do-
39  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 75,00,000 | 25.01.2024 000022 -do-
40 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 50,00,000 | 07.02.2024 000024 -do-
41  [BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 25,00,00,000 | 28.02.2024 000028 -do-
42 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,50,00,000 | 28.02.2024 000029 -do-
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43 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 25,00,00,000 | 12.03.2024 000033 -do-
44  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 7,50,00,000 | 12.03.2024 000035 -do-
45  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 4,00,00,000 | 13.03.2024 000034 -do-
46 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 50,00,00,000 | 15.03.2024 000036 -do-
47  |[BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 3,00,00,000 | 19.03.2024 000038 -do-
48  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 10,00,00,000 | 19.03.2024 000039 -do-
49 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 1,18,17,50,000 | 20.03.2024 000040 -do-
50 |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 82,00,00,000 | 26.03.2024 000047 -do-
51  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 2,18,50,00,000 | 28.03.2024 000053 -do-
52  |BHARTIYA JANATA PARTY 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 70,00,00,000 | 30.03.2024 000054 -do-
53 [BHARTIYA JANATA PARTY - MP 56/R/1/89/4468 dt.19.9.1989 AATCS7744K 3,00,00,000 | 12.10.2023 000003 -do-
54  |JANASENA PARTY 56/118/2014/PPS-1 AACAJ2057M 5,00,00,000 | 15.02.2024 000026 -do-
55 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAATA4461F 5,00,00,000 | 26.07.2023 000617 -do-
56 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAAT4461F 5,00,00,000 | 15.02.2024 000025 -do-
57 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAAT4461F 3,00,00,000 | 17.02.2024 000027 -do-
58 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAAT4461F 7,50,00,000 | 06.03.2024 000030 -do-
59 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAATA461F 2,50,00,000 | 12.03.2024 000032 -do-
60 |TELUGU DESAM PARTY 56/R/14/89/4569-4915-47 AAAAT4461F 10,00,00,000 | 23.03.2024 000044 -do-
61 |YSR CONGRESS PARTY 56/126/2010/PPS-1/336 dt. 31.1.2011 AAALYO0S53F 7,50,00,000 | 06.03.2024 000031 -do-
62 |YSR CONGRESS PARTY 56/126/2010/PPS-1/336 dt. 31.1.2011 AAALY0O053F 10,00,00,000 | 23.03.2024 000043 -do-
63 |YSR CONGRESS PARTY 56/126/2010/PPS-1/336 dt. 31.1.2011 AAALYOO53F 5,00,00,000 | 25.03.2024 000046 -do-
64  |YSR CONGRESS PARTY 56/126/2010/PPS-1/336 dt. 31.1.2011 AAALYO053F 30,00,00,000 | 28.03.2024 000051 -do-
65  |YSR CONGRESS PARTY 56/126/2010/PPS-1/336 dt. 31.1.2011 AAALYOO53F 20,00,00,000 | 14.07.2023 000615 -do-
TOTAL 10,75,68,75,335
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PART-D
Verification

I MUKUL GOYAL, son of Sh. R.D.Goyal, solemnly declare that:
(i) no contribution has been received directly or indirectly from any foreign source defined under clause
(e) of Section(2) of the Foreign Contribution (Regulations) Act 1976 (49 of 1976),

(i) no contribution has been received from a Government Company or Local Authority or artificial
juridical person wholly or partly funded by the Government, as prohibited under Section 29B of
Representation of the People Act 1951;

(iii)) the figures shown in Item 6 of Part-A above are as per the audit report in Form 10 BC under (subrule
(12) of rule ITCA) of the Income-tax Rules, 1962 for the above mentioned financial year;

(iv) A copy of the audit report in Form 10 BC under (sub-rule (12) of rule 17CA) for the above
mentioned financial year is enclosed.

(v) the information given in this report is correct, complete and truly stated, to the best of my
knowledge and belief.

| further declare that | am verifying this report in my capacity as Director on behalf of the Electoral Trust
named above and | am competent to do so.

(Signature of the Authorized person on behalf of the Electoral Trust)

Name: Mukul Goyal
Designation: Director
Date: 28" October, 2024
Place: New Delhi

Enclosure :

1. Certificates from the Companies under Section 182 of Companies Act, 2013 and the list of such
companies.

2. Copy of the audit report in Form 10 BC under (sub-rule (12) of rule ITCA) for the above mentioned
financial year

3. The above Report with all enclosures and complete with all details are also being filed in soft copy in a
CD/pen-drive with data base format.
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# 234, 2nd Floor, JMD Megapolis,
V D & ‘ O Sector - 48, Sohna Road,
o Gurgaon - 122001, Haryana, India

‘ Tel: +91 124 420 3414
Chartered Accountants Web: www:vdandco.in

FORM NO. 10BC

Audit Report under Sub-Rule (12) of Rule 17CA of the Income Tax Rules, 1962, in the case of an
Electoral Trust

We have examined the Balance Sheet of “PRUDENT ELECTORAL TRUST” as at March 31, 2024 and the
Income and Expenditure Account for the year ended on that date and certify that the Balance Sheet
and the Income and Expenditure Account are in agreement with the books of accounts maintained by
the said Electoral Trust.

We have obtained all the information and explanations which to the best of our knowledge and belief
were necessary for the purposes of the audit.

In our opinion, proper books of account have been kept by the aforesaid electoral trust so far as
appears from our examination of the books.

In our opinion and to the best of our information, and according to information given to us, the
aforesaid accounts give a true and fair view,

(i) in the case of the Balance Sheet, of the state of affairs of the above-named electoral trust as at
March 31, 2024; and

(ii) in the case of the Income and Expenditure Account, of the deficit for its accounting year ending
on that date; and

(iii) in the case of the Cash Flow Statement, of the cash flows of the Company for the year ended on
that date.

The prescribed particulars are annexed hereto.

forvD & CO.,
Chartered Accountants
Firm Regn. No.: 023090N

(i,

\jmuxmw ‘C" \/

CA. Vaibhaw Kumar Kedia
Partner
M. No.: 511519

UDIN: 24-CHSISL K (AXT 4780

Place: Gurugram

Date: 06/(;9/2 024
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Chartered Accountants

ANNEXURE TO FORM 10BC

Details of contributions received and
distributed :

(1)

Total amount of contributions received in the
previous year.

X10,75,71,75,335.

(Rupees One Thousand Seventy-Five Crore
Seventy-One Lakh Seventy-Five Thousand
Three Hundred Thirty-Five Only)

(2)

Total amount of contributions distributed to
eligible political parties.

%10,75,68,75,335.

(Rupees One Thousand Seventy-Five Crore
Sixty-Eight Lakh Seventy-Five Thousand
Three Hundred Thirty-Five Only)

(3)

Amount of contributions utilized for
administrative or management functions.

%2,10,985.
(Rupees Two Lakh Ten Thousand Nine
Hundred Eighty-Five Only)

whom the amount distributed, has been
maintained?

(4) | Surplus brought forward X1,57,858.
(Rupees One Lakh Fifty-Seven Thousand
Eight Hundred Fifty-Eight Only)
(5) | Distributable Contributions for the Financial %10,75,71,22,244.
Year. (Rupees Ten Arab Seventy Five Crore
Seventy One Lakh Twenty Two Thousand
Two Hundred Forty Four Only)
(6) | Whether the contributions received in the Yes
previous year have been distributed to
eligible political parties? (Details as per Schedule-l attached)
(7) | Surplus / (Deficit) to be carried forward. %2,46,874.
(Rupees Two Lakh Forty Six Thousand Eight
Hundred Seventy Four Only)
(8) | Whether all contributions have been received | Yes
by account payee cheque or demand draft? If
no; the details thereof.
(9) | Whether receipts in respect of all Yes
distributions made to political parties have
been obtained?
(10) | Whether the list of all contributors has been Yes
maintained?
(11) | Whether the list of all political parties, to Yes

Application or use of income or property for
the benefit of persons referred to in sub-rule
(10) of rule 17CA:-

LD



21

+ VD & Co.

Chartered Accountants

(1) | Details of any transaction in excess of Rs. N.A.
20,000 with a person referred to in sub-rule
(10) of rule 17CA (hereinafter referred to in
this Annexure as “interested person”).

(2) | Whether any payment was made to any No
interested person during the previous year by
way of salary, allowance or otherwise? If so, N.A.
details thereof.

(3) | Whether any part of the contributions No

received by the trust was lent, or continues to
be lent, in the previous year to any interested

person?
If so, details of the amount, rate of interest N.A.
charged and the nature of security, if any.

(4) | Whether any income or property of the No

electoral trust was diverted during the
previous year in favor of any interested
person?

If so, details thereof together with the N.A.
amount of income or value of property so
diverted.

IIl. | Information pertaining to expenditure
incurred by the electoral trust towards
administration or management of its affairs: -

(1) | Whether the administrative or management Yes
expenses pertaining to the electoral trust are
in accordance with sub-rule (8) of rule 17CA?

(2) | If yes, whether the required details are Yes
adequately maintained?

(3) | If no, what is the percentage of expenditure N.A.
incurred by the electoral trust vis-a-vis the
total contributions received?

for VD & CO.,
Chartered Accountants
Firm Regn. No.: 023090N

\)N,\O\/QW K‘/"' \Ov/l/\’

CA. Vaibhaw Kumar Kedia
Partner
M. No.: 511519

UDIN: 24-€11C1 D RKCQXT 9700

Place: Gurugram

Date: 06/05/2024
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Refer Clause | (6) of Annexure to Form 10BC SCHEDULE - |
PERMANENT AMOUNT
INSTRUMENT
SL.LNO | NAME OF THE POLITICAL PARTY ACCOUNT DISTRIBUTED DATE MODE RUMBER
NUMBER (INRS.)
1 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 | 06.04.2023 | Cheque 000498
2 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 | 12.04.2023 | Cheque 000499
3 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 | 20.04.2023 | Cheque 000500
4 BHARAT RASHTRA SAMITHI AAABT2290F 100,000,000 | 21.04.2023 | Cheque 000602
5 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 | 24.04.2023 | Cheque 000603
6 BHARAT RASHTRA SAMITHI AAABT2290F 50,000,000 | 03.05.2023 | Cheque 000604
7 BHARTIYA JANATA PARTY AAABBO157F 1,100,000 | 17.05.2023 | Cheque 000605
8 BHARAT RASHTRA SAMITHI AAABT2290F 250,000,000 | 22.05.2023 | Cheque 000606
9 BHARTIYA JANATA PARTY AAABBO157F 12,500,000 | 22.05.2023 | Cheque 000607
10 BHARAT RASHTRA SAMITH! AAABT2290F 250,000,000 | 25.05.2023 | Cheque 000609
11 BHARTIYA JANATA PARTY AAABBO157F 10,000,000 | 05.06.2023 | Cheque 000610
12 BHARTIYA JANATA PARTY AAABBO157F 20,000,000 | 06.07.2023 | Cheque 000613
13 BHARTIYA JANATA PARTY AAABBO157F 50,000,000 | 06.07.2023 | Cheque 000614
14 YSR CONGRESS PARTY AAALY0053F 200,000,000 | 14.07.2023 | Cheque 000615
15 BHARTIYA JANATA PARTY AAABBO157F 20,000,000 | 26.07.2023 | Cheque 000616
16 TELEGU DESAM PARTY AAAAT4461F 50,000,000 | 04.08.2023 | Cheque 000617
17 BHARTIYA JANATA PARTY AAABBO157F 25,000,000 | 16.08.2023 | Cheque 000618
18 BHARTIYA JANATA PARTY AAABBO157F 30,000,000 | 16.08.2023 | Cheque 000619
ALL INDIA CONGRESS
19 COMMITTEE AAABI0447H 40,000,000 | 31.08.2023 | Cheque 000620
20 BHARTIYA JANATA PARTY AAABBO157F 30,000,000 | 27.09.2023 | Cheque 000621
ALL INDIA CONGRESS
21 CONMUTTEE - A AAABI0447H 14,000,000 | 10.10.2023 | Cheque 000001
22 BHARTIYA JANATA PARTY AAABBO157F 15,000,000 | 11.10.2023 | Cheque 000002
23 BHARTIYA JANATA PARTY - MP AAABBO157F 30,000,000 | 12.10.2023 | Cheque 000003
ALL INDIA CONGRESS
24 COMMITTES - S AAABI0447H 50,000,000 | 14.10.2023 | Cheque 000004
ALL INDIA CONGRESS
25 Lot AAABI0447H 50,000,000 | 20.10.2023 | Cheque 000005
ALL INDIA CONGRESS
26 COMMITTEE AAABI0447H 24,000,000 | 28.10.2023 | Cheque 000007
27 BHARTIYA JANATA PARTY AAABBO157F 10,000,000 | 31.10.2023 | Cheque 000008
28 BHARTIYA JANATA PARTY AAABBO157F 100,000,000 | 10.11.2023 | Cheque 000009
ALL INDIA CONGRESS
29 COMMITTER AAABI0447H 50,000,000 | 15.11.2023 | Cheque 000012
ALL INDIA CONGRESS
30 CORMITTEE AAABI0447H 50,000,000 | 15.11.2023 | Cheque 000013
31 BHARTIYA JANATA PARTY AAABBO157F 10,000,000 | 17.11.2023 | Cheque 000014
ALL INDIA CONGRESS
32 e AAABI0447H 50,000,000 | 20.11.2023 | Cheque 000015
33 BHARTIYA JANATA PARTY AAABBO157F 50,000,000 | 22.11.2023 | Cheque 000016
34 BHARTIYA JANATA PARTY AAABBO157F 15,000,000 | 27.12.2023 | Cheque 000623
35 BHARTIYA JANATA PARTY AAABBO157F 650,000,000 | 08.01.2024 | Cheque 000020
ALL INDIA CONGRESS
0 & CNG EONAMITETEE AAABI0447H 100,000,000 | 08.01.2024 | Cheque 000021
-ﬁe\ BHARTIYA JANATA PARTY AAABBO157F 7,500,000 | 25.01.2024 | Cheque 000022
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38 S(ISL“:I%[)I;'I_\I,ESNGRESS AAABIO447H 21,500,000 | 31.01.2024 | Cheque 000023
39 BHARTIYA JANATA PARTY AAABBO157F 5,000,000 | 07.02.2024 | Cheque 000024
40 TELUGU DESAM PARTY AAAATA4461F 50,000,000 | 15.02.2024 | Cheque 000025
41 JANASENA PARTY AACAJ2057M 50,000,000 | 15.02.2024 | Cheque 000026
42 TELUGU DESAM PARTY AAAATA461F 30,000,000 | 17.02.2024 | Cheque 000027
43 BHARTIYA JANATA PARTY AAABBO157F 250,000,000 | 28.02.2024 | Cheque 000028
44 BHARTIYA JANATA PARTY AAABBO157F 15,000,000 | 28.02.2024 | Cheque 000029
45 TELUGU DESAM PARTY AAAATA461F 75,000,000 | 06.03.2024 | Cheque 000030
46 YSR CONGRESS PARTY AAALYQOS3F 75,000,000 | 06.03.2024 | Cheque 000031
47 TELUGU DESAM PARTY AAAAT4461F 25,000,000 | 12.03.2024 | Cheque 000032
48 BHARTIYA JANATA PARTY AAABBO157F 250,000,000 | 12.03.2024 | Cheque 000033
49 BHARTIYA JANATA PARTY AAABBO157F 75,000,000 | 12.03.2024 | Cheque 000035
50 BHARTIYA JANATA PARTY AAABBO157F 40,000,000 | 13.03.2024 | Cheque 000034
51 BHARTIYA JANATA PARTY AAABBO157F 500,000,000 | 15.03.2024 | Cheque 000036
52 é:)LN'lTADI!?rgEO NGRESS AAABIO447H 500,000,000 | 19.03.2024 | Cheque 000037
53 BHARTIYA JANATA PARTY AAABBO157F 30,000,000 | 19.03.2024 | Cheque 000038
54 BHARTIYA JANATA PARTY AAABBO157F 100,000,000 | 19.03.2024 | Cheque 000039
55 BHARTIYA JANATA PARTY AAABBO157F 1,181,750,000 | 20.03.2024 | Cheque 000040
56 YSR CONGRESS PARTY AAALYO053F 100,000,000 | 23.03.2024 | Cheque 000043
57 TELUGU DESAM PARTY AAAATA461F 100,000,000 | 23.03.2024 | Cheque 000044
58 23}\;’:2;:,ESNGRESS AAABI0447H 190,200,000 | 23.03.2024 | Cheque 000045
59 YSR CONGRESS PARTY AAALYDOS53F 50,000,000 | 25.03.2024 | Cheque 000046
60 BHARTIYA JANATA PARTY AAABBO157F 820,000,000 | 26.03.2024 | Cheque 000047
61 é(L)LI\;I’:ADI!I/;\I'EEO NG AAABIO447H 200,000,000 | 27.03.2024 | Cheque 000048
62 YSR CONGRESS PARTY AAALYOO53F 300,000,000 | 28.03.2024 | Cheque 000051
63 BHARTIYA JANATA PARTY AAABBO157F 2,185,000,000 | 28.03.2024 | Cheque 000053
64 BHARTIYA JANATA PARTY AAABBO157F 700,000,000 | 30.03.2024 | Cheque 000054
65 SBLJTA?;;;ESNGRESS AAABIO447H 224,325,335 | 30.03.2024 | Cheque 000055
TOTAL 10,756,875,335
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Certificate under Section 182 of the Companies Act, 2013.

We, RPSG Ventures Limited, having registered office at CESC House, Chowringhee Square ,
Kolkata — 700 001, CIN :- L74999WB2017PLC219318 and PAN : AAICR1474] , do hereby confirm that,
we have made a contribution today amounting to Rs. 5,00,00,000/- to Prudent Electoral Trust, a trust
approved by Central Board of Direct Taxes under Electoral Trust Scheme, 2013 and having its
registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi — 110002.

We also confirm that we have complied with all the following conditions laid down under Section 182
of the Companies Act, 2013:

1. The Company is not a Government Company and has been in existence for more than three
financial years.

2. The contribution was made pursuant to a resolution passed at a meeting of the Committee of
the Board of Directors of the Company.

3. The above amount of political contribution made by the Company would be disclosed in its
Profit and Loss Account for the year 2023-24.

For RPSG Ventures Limited

W

Cofmpany Secretary

Place: Kolkata

Date: 4 April, 2023

RPSG VENTURES LIMITED
Regd. Office : CESC House, Chowringhee Square, Kolkata - 700 001, India
e-mail : rpsgventures@rpsg.in 1 Tel ; +91 33 2225 6040 J CIN : L74999WB2017PLC219318 ) Web : www.rpsgventuresitd.com
(Formerly known as CESC VENTURES LIMITED)
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Certificate under Section 182 of the Companies Act, 2013.

We, RPSG Ventures Limited, having registered office at CESC House, Chowringhee Square ,
Kolkata — 700 001, CIN :- L74999WB2017PLC219318 and PAN : AAICR1474) , do hereby
confirm that, we have made a contribution today amounting to Rs. 5,00,00,000/- to Prudent
Electoral Trust, a trust approved by Central Board of Direct Taxes under Electoral Trust
Scheme, 2013 and having its registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar
Marg, New Delhi —110002.

We also confirm that we have complied with all the following conditions laid down under
Section 182 of the Companies Act, 2013:

1. The Company is not a Government Company and has been in existence for more than
three financial years.

2. The contribution was made pursuant to a resolution passed at a meeting of the
Committee of the Board of Directors of the Company.

3. The above amount of political contribution made by the Company would be disclosed

in its Profit and Loss Account for the year 2023-24.
For RPSG Vent rKiTted

Company Secretary

Place: Kolkata

Date: 11 April, 2023

RPSG VENTURES LIMITED
Regd. Office : CESC House, Chowringhee Square, Kolkata - 700 001, india
e-mail : rpsgventures@rpsg.in L Tel : +91 33 2225 6040 Q CIN ¢ L74999WB2017PLC219318 1 Web : www.rpsgventuresitd.com
(Farmerly known as CESC VENTURES LIMITED)




Certificate under section 182 of the Companies Act

We, WAISL Limited, having registered office at No. 109, K.H.Road, Shanti Nagar, Bangalore-
560027, having Corporate Identity Number (CIN) U72200KA2009PLC051272, having Permanent
Account Number (PAN) AAACW9002D, do hereby confirm that during the financial year 2023-24,
we have made contributions amounting to Rs. 5,00,00,000/- (Rupees Five Crores Only) to Prudent
Electoral Trust, G-15 Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi- 110002, a trust
approved by CBDT under Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The Company is not a Government Company and has been in existence for more than
. - three financial years.
2) The contribution was made by the Company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution. :
3) The amount contributed by the Company to the Electoral Trust during the financial year
shall be disclosed in its profit and loss account.

For WAISL Limited
[ QM g

Authiofised Signatory

Lal

Corporate Office:
Ist Floor, Wing D, Building No. 301, New Udaan Bhawan Complex, Opp.T3, IGI Airport, New Delhi-110037.

Registered Office:
No.109, K.H. Road, Shanthi Nagar, Bangalore-560027, Tel: +91-80-45114500.
Website: www.waisl.in, CIN No. U72200KA2009PLC051272, Email Id: compliance@waisl.in
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Certificate under section 182 of the Companies Act 2013

We, KMC Constructions Limited, having registered office at 1-
80/40/SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 500032,
having U45200TG1993PLC015200, having PAN AABCK6483B, do hereby
confirm that on April 18, 2023, we have made contribution amounting to
Rs. 5,00,00,000/- (Rupees Five Crores only) to Prudent Electoral Trust, G-
15, Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi- 110002, a trust
approved by CBDT under Electoral Trust Scheme,2013.

We also confirm that we have complied with all the prescribed conditions
that down under section 182 of the Companies Act 2013.

1) The Company is not a Government Company and has been in
existence for more than threefinancial years.

2) The contribution was made by the Company after a resolution was
passed at a meeting of the Board of Directors authorizing such
contribution.

3) The amount contributed by the Company to the Electoral Trust
during the financial year shallbe disclosed in its profit and loss
account.

Thanking You

Yours faithfully

For KMC Constructions Ltd
7 A

M.Pr I umar Reddy

Managing Director

Date: 18.04.2023

KMC Constructions Limited

Registered & Corporate Office : # 1-80/40/SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 500 032. T.S. INDIA.
T +91 40 2318 9999 F + 91 40 2318 9000 E info@kmcgroup.co.in  www.kmcgroup.co.in

CIN : U45200TG1993PLC0O15200
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CIN : U74210WB1994PLCOG6154
E-mail - haldiaenergy@vpsg.in

Certificate under Section 182 of the Companies Act, 2013.

We, Haldia Energy Limited, having registered office at 2A, Lord Sinha Road, First Floor,
Kolkata — 700 071 CIN :- U74210WB1994PLC066154 and PAN : AABCR2530A , do hereby
confirm that, we have made a contribution today amounting to Rs. 10,00,00,000/- to Prudent
Electoral Trust, a trust approved by Central Board of Direct Taxes under Electoral Trust
Scheme, 2013 and having its registered office at G-15, Hans Bhawan, 1, Bahadurshah Zafar
Marg, New Delhi —110002.

We also confirm that we have complied with all the following conditions laid down under
Section 182 of the Companies Act, 2013:

1. The Company is not a Government Company and has been in existence for more than
three financial years.

2. The contribution was made pursuant to a resolution passed at a meeting of the
Committee of the Board of Directors of the Company.

3. The above amount of political contribution made by the Company would be disclosed
in its Profit and Loss Account for the year 2023-24.

For RPSG Ventures Limited

5%&

Company Secretary

Place: Kolkata

Date: 18 April, 2023

site Office : C/o HALDIA ENERGY LIMITED, Vill : Baneswarchak, PO ; Golapchak, P.S. - Durgachak, Pin- 721658
Haldia, Purba Mednipur, West Bengal, India. Tel: +91 3224 272359
Regd. Office : 2A, Lord Sinha Road, First Floor, Kolkata-700 071, West Bengal, India. Tel. +9133 2301 4051/ 2301 4145
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Certificate under section 182 of the Companies Act 2013

We, KMC Constructions Limited, having registered office at 1-
80/40/SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 500032,
having U45200TG1993PLC015200, having PAN AABCK6483B, do hereby
confirm that on 26.04.2023, we have made contribution amounting to
Rs. 5,00,00,000/- (Rupees Five Crores only) to Prudent Electoral Trust, G-
15, Hans Bhawan, 1, Bahadurshah Zafar Marg, New Delhi- 110002, a trust
approved by CBDT under Electoral Trust Scheme,2013.

We also confirm that we have complied with all the prescribed conditions
that down under section 182 of the Companies Act 2013.

. 1) The Company is not a Government Company and has been in
‘ existence for more than threefinancial years.

2) The contribution was made by the Company after a resolution was
passed at a meeting of theBoard of Directors authorizing such
contribution.

3) The amount contributed by the Company to the Electoral Trust
during the financial year shallbe disclosed in its profit and loss
account.

Thanking You
Yours faithfully

For KMC Constructions Ltd
M.Prutw

Managing Director

Date: 26.04.2023

KMC Constructions Limited

Registered & Corporate Office : # 1-80/40/SP/58-65, Shilpa Homes Layout, Gachibowli, Hyderabad - 500 032. T.S. INDIA.
T +91 40 2318 9999 F + 91 40 2318 9000 E info@kmcgroup.co.in www.kmecgroup.co.in
CIN : U45200TG1993PLC015200
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R, SPECIAL ENGINEERING SERVICES LIMITED

< - Regd. Office & Factory : 16, Cossipore Road, Kolkata - 700 002, INDIA

= - Phone : 2557-6497 / 3235 / 7275, 2556-2923, Fax : 91-033-2557-8434

- ‘\‘ E-mail : sescatcncal2@gmail.com Web : www.specialengineering.net.in
”I"Q\‘ (An ISO 9001 /1SO 14001 / IATF16949 & OHSAS 18001 Certified Company)

CIN NO. U29299WB1960PLC024693

Certificate under section 182 of the Companies Act 2013

We Special Engineering Services Ltd having registered office at 16, Cossipore Road, Kolkata-700 002 CIN
U29299WB1960PLC024693, PAN: AAECS2320N do hereby confirm that during the financial year 2023-24
we have made contributions amounting to Rs.11,00,000/-(Rupees: Eleven Lakhs only) to Prudent
Electoral Trust , G-15 Hans Bhawun, 1 BahadurshahZafar Marg, New Delhi — 210002 ) a trust approved
by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year has
been disclosed in its profit and loss account.

For SPECIAL ENGINEERING SERVICES LTD

SN e L NNEN
S.N. KEDIA
C.E.O.
Place : Kolkata

Date : 15.05.2023

UnitNo.2 : 1/4D, K.C. Road.Kolkata - 700002, Phone ;: 2557 5611
UnitNo.3 : 2, Beerpara Lane, Dum Dum, Kolkata - 700 030, Phone : 2556 8465
Jaipur Unit : Gopalpura Mod, Tonk Road, Jaipur - 302015, Phone : 0141-2554058
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CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We, BAPUNA ALCOBREW PRIVATE LIMITED, having registered office at Plot No. 480, Shriram Complex, 2nd
Floor, Apartment No.202, Jaripatka, Nagpur 440014, Maharashtra, bearing CIN: U51900MH1987PTC042774,
P*N: AAACG6258K, do hereby confirm that during the financial year 2023-24 we have made contribution
...‘ounting to Rs.1,25,00,000/- (Rupees One Crore Twenty Five Lakhs only) to PRUDENT ELECTORAL
TRUST, G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi — 110002, a trust approved by CBDT under
Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of the

Companies Act, 2013.

1l The Company is not a government company and has been in existence for more than three financial
years.

2. The contribution was made by the Company after a resolution was passed at a meeting of the Board of
Directors authorizing such contribution.

3. The amount contributed by the Company to the Electoral Trust during the financial year has been

Place: Gwalior, Madhya Pradesh
Date: 10™ May, 2023

disclosed in its profit and loss account.

Yours Sincerely, '
For Bapuna Alcobrew Pvt. Ltd.

Mr. Parheez Gimi
Director

Bapuna Alcobrew Private Limited

(formerly Gwalior Alcobrew Private Limited)

A:'Banaz', Gondwana Square, Byramji Town, Nagpur 440013, Maharashtra, India
E: headquarters@bapuna.com | P: +91712 2596724-28 | W: www.bapuna.com
Reg. Off: Plot No. 480, Shriram Complex, 2™ Floor, Apt. No. 202, Jaripatka.
Nagpur 440014. Maharashtra. India | CIN No.: US1900MH1987PTC042774



Megha Engineering & Infrastructures Ltd.

An ISO 9001-2015 Company

S-2, Technocrat Indl. Estate, Balanagar, Hyderabad-500037, Telangana, INDIA
Tel: +91-40-44336700 Fax: +91-40-44336800
E-mail: info@meil.in Visit us: www.meil.in U45202TG2006PLC050271

A 82

Certificate under section 182 of the Companies Act 2013

We, Megha Engineering & Infrastructures Limited having registered office at S-2,
Technocrat Industrial Estate, Bala Nagar, Hyderabad -500037, Telangana, India; CIN
U45202TG2006PLC0O50271; PAN AAECM7627A. do hereby confirm that during the
financial year 2023-24 we have made contributions amounting to Rs.25.00 Crores (Rupees
Twenty Five Crores Only) to Prudent Electoral Trust , G-15 Hans Bhawan, | Bahadurshah
Zafar Marg, New Delhi — 110002, a trust approved by CBDT under Electoral Trust Scheme
2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The contribution was made by the company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year will be disclosed in its Profit And Loss Account for the financial year ended
with 31° March 2024.

For Megha Engineering & Infrastructures Limited

r
N. Tmao

Whole-time Director

Place : Hyderabad
Date : 20.05.2023



Western U.P. Power Transmission Co. Ltd.

Registered Office :

400/220/33, kV Sub-station - Indirapuram, Kalapatthar,
Ghaziabad - 201014, Uttar Pradesh, India

Telefax : +91 120 2690010, URL : www.wuptcl.com
CIN : U40105UP200pPLC038219

Certificate under section 182 of the Companies Act 2013

We, Western U. P. Power Transmission Company Limited, having registered office at
400/220/33 KV Sub Station- Indirapuram, Kalapatthar, Ghaziabad, Uttar Pradesh, 201014
India, CIN U40105UP2009PLC038219; PAN AAACW8989P, do hereby confirm that
during the financial year 2023-24 we have made contributions amounting to Rs.25.00 Crores
(Rupees Twenty Five Crores Only) to Prudent Electoral Trust , G-15 Hans Bhawan, 1
Bahadurshah Zafar Marg, New Delhi — 110002, a trust approved by CBDT under Electoral
Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than
three financial years.

2) The contribution was made by the company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial
year will be disclosed in its Profit And Loss Account for the financial year ended
with 31% March 2024.

For Western U.P. Power Transmission Company Limited

Peda Subbaitth Chakks/
Managing Director
DIN- 03560382

Place : Hyderabad
Date : 25.05.2023

I8



4 3 Unipro Techno Infrastructure Pvt. Ltd.

Admin. Office & Corsp. Add.: Plot No-43, Industrial Area, Phase-II, Panchkula-134113, Haryana.
Tel/Fax:0172-5008392,5008753. Web:www.uniproinfra.com. E-mail:pro@uniproinfra.com, uniprochandigarh@gmail.com

Certificate under section 182 of the Companies Act 2013

We Unipro Techno Infrstructure Pvt. Ltd. having registered office at SCO 36, Sector 7C, Madhya Marg,
Chandigarh-160019, CIN U45209CH2010PTC032152 PAN AABCU1732D do hereby confirm that during
the financial year 2023-24 we have made contributions amounting to Rs. 1,00,00,000/- (Rupees One
Crore Only) to Prudent Electoral Trust , G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi —
110002 a trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182
of the Companies Act 2013.

@

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the
Board of Dircctors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year has
been disclused in its profit and loss account.

For Unipro Techno Infrastructure Pvt. Ltd.

” W

Place: Chandigarh

Date: 24-05-2023

Regd. Office : S.CO 36, Sector 7-C Madhya Marg, Chandigarh-160019, MSME NO. ; UDYAM-CH-01-0000165, CIN : U45209CH2010PTC0321:
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CERTIFICATE UNDER SECTION 182 OF THE COMPANIES ACT 2013

We, BAPUNA ALCOBREW PRIVATE LIMITED, having registered office at Piot No. 480,
Shriram Complex, 2nd Floor, Apartment No.202, Jaripatka, Nagpur 440014, Maharashtra,
bearing CIN: U51900MH1987PTC042774, PAN: AAACG6258K, do hereby confirm that during
the financial year 2023-24 we have made contribution amounting to Rs.3,25,00,000/-
(Rupees Three Crore Twenty Five Lakhs only) to PRUDENT ELECTORAL TRUST, G-15 Hans
Bhawan, 1 Bahadurshah Zafar Marg, New Delhi — 110002, a trust approved by CBDT under
Electoral Trust Scheme, 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act, 2013.
1. The Company is not a government company and has been in existence for more than

three financial years.

N

The contribution was made by the Company after a resolution was passed at a meeting
of the Board of Directors authorizing such contribution.
3. The amount contributed by the Company to the Electoral Trust during the financial year

has been disclosed in its profit and loss account.

Place: Gwalior, Madhya Pradesh
Date: 26™ June, 2023

Yours Sincereiy,
For Bapuna Alcobrew Pvt. Ltd.

s

7 ‘4—-/"(_-'
e ,/////
=

~ Mr. Parheez Gimi

Director

Bapuna Alcobrew Private Limited

(formerly Gwalior Alcobrew Private Limited)

A:'Banaz’. Gondwana Square, Byramji Town, Nagpur 440013, Maharashtra. India
E: headqguarters@bapuna com | P: +91712 2596724 -28 | W: www.bapuna com
Reg. Off: Plot No 480, Shriram Complex, 2™ Floor, Apt No. 202, Jaripatka
Nagpur 440014, Maharashtra, India | CIN No.: US1900MH1987PTC042774
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RAMANAGARAM ENTERPRISES PRIVATE LIMITED

(Formerly Known as Lanco Thermal Power Private Limited)

Certificate under section 182 of the Companies Act 2013

We, Ramanagaram Enterprises Private Limited, having registered office at Building No.3 Plot No.18,
llabs Center, Software Units Layout, Madhapur Hyderabad Telangana - 500081 India, CIN
U40109TG2002PTC038452;: PAN AABCV6386N, do hereby confirm that during the financial year
2023-24 we have made contributions amounting to Rs.10.00 Crores (Rupees Ten Crores Only) to
Prudent Electoral Trust , G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi — 110002, a
trust approved by CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under
section 182 of the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three
financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the
Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year will be
disclosed in its Profit And Loss Account for the financial year ended with 31st March 2024.

For RAMANAGARAM ENTERPRISE!
ONETRGS

S77

//
D.V. DHAN@AYA RAO

DIRECTOR
DIN No. 09268412

Place: Hyderabad
Date : 26.06.2023

CIN: U40109TG2002PTC038452
Registered Office: ilabs Centre. Building-3. Plot No.18. Software units Lay Out, Madhapur, Hyderabad 500 081, Telangana. India.
Tel: +91-40-40484444 | Fax: +91-40-40484445 | E: dvdrao@jilabsgroup.com
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Certificate under section 182 of the Companies Act 2013

We HEG Limited having registered office at Mandideep, Near Bhopal Dist Raisen MP 462046, India (CIN-
L23109MP1972PLC008290) having PAN- AAACH6184K do hereby confirm that during the financial year
2023-24 we have made contributions amounting to Rs.5,00,00,000/- (Rupees Five crores only) to Prudent
Electoral Trust , G-15 Hans Bhawan, 1 Bahadurshah Zafar Marg, New Delhi— 110002 ) a trust approved by

CBDT under Electoral Trust Scheme 2013.

We also confirm that we have complied with all the prescribed conditions laid down under section 182 of

the Companies Act 2013.

1) The company is not a Government Company and has been in existence for more than three

financial years.

2) The contribution was made by the company after a resolution was passed at a meeting of the

Board of Directors authorizing such contribution.

3) The amount contributed by the company to the Electoral Trust during the financial year has been

disclosed in its profit and loss account.

For HEG LIMITED

R < st teg W

Place : Noida

Date: 5" July 2023

HEG LIMITED

Corporate Office :

Bhilwara Towers, A-12, Sector-1
Noida - 201 301 (NCR-Delhi), India
Tel.: +91-120-4390300 (EPABX)
Fax: +91-120-4277841

GSTN No.: 09AAACH6184K276
Website: www.Injbhilwara.com
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Regd. Office :

Mandideep (Near Bhopal) Distt. Raisen - 462046
(Madhya Pradesh), India

Tel.: +91-7480-405500, 233524 to 233527

Fax: +91-7480-233522

GSTN No.: 23AAACH6184K1ZH

Website: www.hegltd.com
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Corporate Identification No.: L23109MP1972PLC008290




















































































































































































































